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other candidates as and when vacan-
cies in the concerned categories of
teachers posts arise.
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Summit meet of Industrial Powers

at Versailles

1161. SHRI MADHAVRAO
SCINDIA : Will the Minister of
EXTERNAL AFFAIRS be pleased
to state the outcome of the three-
day summit meet of the seven leading
industrial powers held in Versailles
in the Ist Week of Juie, 1082,
especially in so far as it effects
India’s economy ?

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P.V.NAKA-
SIMHA RAO) : The Versailles
Summit did address itself to the
question of relations of developed
countries with the developing coun-
tries without naming any particular
country. A positive feature dis-
cernable in the Declaration related
to the acceptance of the laune hing of
g_foba‘l negotiations, as a major
political objective and the recogni-
tion of the importance of maintaining
a high level of financial flows and
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official assistance. The seven leading
industrialised  countries also ex-
pressed at Versailles their villing-
ness to develop practical co-opera-
tion with the developing countries.
Noteworthy references in this regard
are at statement attached. How-
ever, thc participants at Versailles
did not undertake any specific commit-
ments and it remains to be seen how
the implementation of the intentions
expressed in the Declaration would
affect India’s economy.

Statement

Participants at the Versailles
Summit in their Declaration have
expressed their willingness to deve-
lon practical cooperation with the
developing countries. Tn this con-
nection, noteworthy references have
been made to

(i) Inovations within the World
Bank.

(i) Support of the work of the
Regional Development Banks.

(iti) Countering
commodity

instability  of
export earnings.

(iv) Encouragement of private
capital flows including inter-

national  arrangements  to
improve the conditions for
private  investment.

(v) Maintenance of a high level
of financial flows and offical
assistance and increase in their

amount and their effective-
ness.
(vi) Need for special temporary

arrangements for overcoming
funding problems for IDA VI
and hope has been expressed
for progress at the 1982 Sep-
tember IMEF  Annual Meeting
towards setting the increase
in the size of the fund appro-
priate to the coming eighth
quota review.
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(vii) Special encouragement to the
increase food and energy pro-
duction in devcloping coun-
tries.

Law of the Sea Conference in
New York

1162. DR. KRUPASINDHU
BHOI : Will the Minister of EX-
TERNAL AFFAIRS be pleased
to state :

(a) whether Law of the Sea
Conference was held in New York
in April, 1982 and adopted a compre-:
hensive international convention on
the sea ;

(b) if so, the details thereof ;

(c) whether India has received
the status of ‘Pioneer investor’ and
has become the only developing country
which was accorded the recognition;
and

(d) if so, the bencfits flowing
from the same ?

" THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI P.V.
NARASIMHA RAO) : (a) Yes,
Sir. The Eleventh Session of the
Third U.N. Conference on the Law
of the Sea was held in New York
from March 8 to April 30, 1982.
It adoptred the Convention on the
Law of the Sea and related Resolu-
tions on goth April, 1982.

(b) The Dratt Convention on the
Law of the Sea, as adopted, consisits
of 320 articles and g Annexures.

It provides for a 12-mile territorial
sea, a 24-mile contiguous zone and a
200-mile exclusive economic zone.
The outer limits of the continental
shelf may in certain cases extend
upto 350 noutical miles from the
baselines along the coast, and in
some cases even beyond. A regime





